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REFERENCE TO THE REPORTED 
THREAT TO THE BUSINESS OF 

COBBLARS ENGAGED IN MAKING 
LEATHER FOOTWEAR IN THE 

RURAL AREAS 

 

 

MOTION OF THANKS  ON THE 
PRESIDENT'S     ADDRESS—CONTD. 

SHBI ADINARAYANA REDDY 
(Andhra Pradesh): Mr. Deputy 
Chairman, I rise to support the mo- 
tion moved by Shri N. K. P. Salve 
thanking the President for his Ad- 
dress. In his Address the President 
made a special mention about com- 
munalism and terrorism hi the eoun- 
try. Communalism and casteism are 
today the worst tliat can happen to 
any country. They are enveloping 
every  walk  of life.    These two facr 
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tors   are    being used by vested inte- 
rests to whip up mass hysteria      so 
that the country can be destabilized. 

Sir, there are forces behind these 
vesied interests from inside the coun- 
try and also from outside like the 
CiA and other forces which are in- 
terested in destabilizing this country 
and thi* is a very serious thing which 
the Go-ernment should take note of 
and corrjmunalism and casteism must 
be curbed at any cost. It has be- 
come very essential now more than 
ever to curb these two things because 
our country is still faced with out- 
side interference and outsidt forces 
are whipping up communal passions 
in the country. I would like to 
give one or two instances. When Mr. 
Anjaiah was the Chief Minister of 
Andhra Pradesh, a story was going 
round in the streets in a place and 
the people were talking of one inci- 
dent' A particular gentleman saw 
a group of people in a car going on 
a particular streee and this gentle- 
man was an eye-witness to what hap- 
pened. He did not want his name 
to be mentioned because he was 
afraid of those rowdies. One person 
in the car, in the dress of a Hindu, 
stabbed a Muslim on a street and 
the same car, after some time, enter- 
ed another street and another person, 
in the dress °f a Muslim, stabbed a 
Hindu! I am saying this only to 
point out that special efforts are be- 
ing made to create trouble in the 
name oi! communalism. At present, 
we hear a lot of things about the 
Ram Janma Bhoomi where Lord 
Rama is believed to have been 
born. A section of the Muslim 
community says that it is the place 
of a mosque and n° the birth-place 
of Lord Rama. Since the matter is 
in a court of law, I would only like 
to mention one thing about this issue. 
I do not know whether the gods of 
those persons who are fighting for 
this place, whether Hindus or Mus- 
lims, would accept the present posi- 
tion. I do not know whether Ram or 
Rahim would accept the present 
situation    of    communal    trouble  in 

the name of religion and if they know 
what these people are doing, they will 
only turn in their graves. We know 
that communalism has taken away 
the life of one of the greatest leaders 
in the whole world, that is, Mahatma 
Gandhi, and, in the same way, com- 
munalism has taken away the life 
of another great national and inter- 
national leader, Shrimati Indira 
Gandhi. They are all victims of 
such communal passions. Though the 
Government is taking steps and mak- 
ing its best efforts, I would like to 
urge upon the Government to make 
some special efforts to find out who 
the people are who are behind these 
people. It is not a case of a few peo- 
ple fighting amongst themselves. But 
it is somebody who is behind these 
people and it is that somebody, either 
in order to fill his pockets or to 
satisfy his own communal passion, 
who is creating this sort of a trouble 
and this sort of a trouble develops 
into a mass hysteria. When the sit- 
uation developt into one of mass 
hysteria, it is very difficult for any 
Government to control that situation. 
Therefore, I urge upon the Govern- 
ment to take special steps in the 
matter. 

I would like to quote Pandit Jawa- 
harlal Nehru in this connection. He 
said: 

"It is not enough to have political 
unity' You must have something 
deeper than that. You must have 
emotional unity which does away 
with provincial barriers, caste bar- 
riers, communal barriers and reli- 
gious barriers. Then only we will 
have real unity in India." 

About the freedom of all religions, 
Panditji says: 

"There must be the most perfect 
freedom for religion and religious 
observances. But when religion 
comes in the garb of vested mte- 
rests and exploits all the people, it 
is not religion at all." 

These barriers of caste and religion 
are responsible for the ills in society. 
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Caste also is taking its own toll in the 
society. It is creating a lot of trouble 
for the peace-loving people, for those 
who do not need caete or religion bu 
who can in their own way lead a 
peaceful life. 

Then, Sir, the caste and religion 
have in all walks of life, been enve- 
loped b> these feelings. Specially the 
educational field should be free from 
such things, otherwise our youngs- 
ters will, if they are involved in caste 
and religious ideas, turn into diffe- 
rent kinds of citizens, not the right 
type of citizens. The spread of cas- 
teism in education is the worst. Sc- 
hools und colleges are established 
mainly to favour one's own caste 
pupils. All this is being done in the 
name of philanthropy and spread of 
education. You have college for 
Brahmins, Eeddys, Kamas, Vysyas 
and Christians. Even appointments of 
teachers go by and large to the castes 
of the promoters. Small wonder then 
that students in their tender age find 
themselves compartmentalised on 
caste lines and their minds get fou- 
led. Thiis is from an article written 
by some gentleman in the name of 
Di yes in one of the newspapers. 

Then, Sir, I congratulate the Go- 
vernment specially the Finance Mi- 
nister in their right efforts to curb 
Mack money. I hope he will con- 
tinue the steps in spite of a lot of 
pressure from so many quarters. 

Then, Sir, I come from a very 
backward area, that is Rayalaseema 
district adjoining Karnataka, almost 
on the border of Karnataka, at the 
fag end of Andhra Pradesh. That 
area has suffered from droughts for 
a very long time. In 1952 when 1 
became an MLA, I was elected almost 
in a very severe drought situation. 
There vas no water, there was no 
food, in many of these areas. The 
Government of India as well as the 
Madras Government—we were under 
the Madras State then—came out 
with an help. They could not give 
food ta S*;rybody. They started 
growers' centres. In one taluk which 
I represented they started nearly 300 
such centres per IOO villages. Water 
was going down still further because 

wherever there is drought, people 
will go on digging wells deeper and 
deeper, and naturally the water level 
goes down. That is the present con- 
dition. Recently the Minister of 
Irrigation gave a reply in this House 
—that question could not come up— 
and he sent me a letter also that 
water is still available in the Raya- 
laseema area in Andhra Pradesh to 
the extent of digging 3 Iakh 71 tho- 
usand wells as per the study of the 
Geological Survey. But if the State 
Government or the Ryots are asked to 
dig these wells, I do not think that 
water can be brought for the use of 
the people of those areas. It is an 
impossible thing. Therefore, i re- 
quest the Government of India that 
they must make out some special sc- 
hemes to dig up water from 2000 to 
3000 ft. underground. It can be for 
a Iakh of people or 50,000 people 
where there is a great necessity of 
providing water. It is only then that 
these  areas  can  be  served  better. 

Then, this area also abounds in mi- 
nerals. The Government can start 
|some ^public undertakings and en- 
courage persons also to start some 
local mineral based industries also 
to help these people to tide over their 
unemployment problem. 

p. M. 
Lastly, I come to a very small 

point, Sir. I do not know why this 
thing has been delayed so far. Only 
today, in one of the answers I read, 
it is stated that freedom fighters have 
been granted railway passes. I do 
no know what kind of passes are being 
granted. It is a check pass or it is 
valid for six months from the time 
it is given and you can only go 
from o»e place to another and the 
pass is over? I would like to impress 
upon the Government that an official 
or officer of the Railway can travel 
with his family for three months on 
Leave Trave] Concession in one year. 
Can't the Government think of giv- 
ing a better pass which will be useful 
for a freedom fighter at least for 
three months in a year? I don't think 
this is very big issue. The Finance 
Minister is here. The Prime Minis- 
er has also conceded    the pass. Also 
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the pension of freedom fighters has 
been increased. There are not many 
freedom fighters in the eountry. 
There may be one or two lakh only. 
Not only they would be retiring from 
service, but they would be retiring 
from life also. As their num- 
ber is very small, I would urge 
upon the Government of India 
and especially upon the Finance Mi- 
nister who is here Io agree to it. It 
involves finances aald the Finance 
Minister may be able to accede to 
this demand and do the needful for 
the freedom fighters.  Thank you. 

SHRI JAGESH DESAI (Maharash- 
tra): Mr. Deputy Chairman, Sir, I 
rise to support the Motion of Thanks 
to the hon. President for his Ad- 
dress to the Joint Session of both the 
Houses. Sir, I would like to point 
out the important features in this Ad- 
dress, what the Government, has done 
during the last year and what Ihe 
Government proposes to do in this 
coming year. He has rightly pointed 
out that the basic strategy of the 
Seventh Five Year Plan is the era- 
dication of poverty and building a 
strong, self-reliant and modern 
•sconomy. The second aspect which 
he has brought to the notice of both 
■he Houses is a fast increase in the 
production of goods and services for 
masses of rural and urban areas. It 
is our centra] strategy for removal of 
poverty. These two aspects, accord- 
ine to me, are very important. I 
would not like to repeat the points 
made out by other hon. Members 
on this side. But I would like to 
stress one thing once again. Our Go- 
vernment is determined to see that 
the national interest is above the oarty 
interest. In Assam and Punjab, we 
knew that we were not going to win 
the elections. We knew it. The 
Prime Minister also knew it. We 
wanted to restore democracy in both 
the States. Even though the time 
wag not good for our party, the elec- 
tions were declared because we want- 
ed that democracy should prevail in 
this country. With that motive and 
af the cost of our party the elections 
were declared. 

Sir, I would not like to go into the 
political situation, but I will dwell 
upon some of the aspects of our eco- 
nomic policy. As our Finance Mi- 
nister has rightiy pointed out, if is not 
important how We raise resources. 
What is important is on what items 
or programmes we utilise those re- 
sources. 1 may modify it by saying 
that the generation of resources is 
also important, but the more impor- 
tant is how it is spent. As far as 
mobilisation or generation of resources 
is concerned, it is more important 
to see from whom he has mobilised 
resources in this Budget. It is from 
those persons who can afford to 
give, those who can bear the burden, 
those who use cars, air-conditioners 
and refrigerators. They are not 
common people.They are the people 
who have got resources and from 
their pocket this time he has taken 
the money. Sir, there are persons 
outside this House and inside this 
who are saying that we are 
deviating • from our path of socialism 
and that we are not helping the public 
sector. L want to say, that you please 
see the Budget proposals you please 
see the working of the public sector, 
you please see what we have done in 
the Sixth Five Year Plan and the 
Seventh Five Year Plan, and you 
please see the amount which was 
spent in the 1984-85 Plan and the 
amount that was spent in 1985-86. 
We have spent 15 per cent more in 
1985-86 than what we have done in 
1984-85. The inflation rate was only 
5 per cent. That means, in real 
terms, the Plan allocation for the 
year 1985-86 is more than 10 per 
cent of what it was for the year 1984- 
85. These are the things that we 
have to see. As regards the public 
sector people outside the House and 
inside the House denigrate the public 
sector. See the results of 1984-85. 
The public sector earned after the 
taxation 8s, I.ODO crorps. This is the 
record. The sales have gone UP- 
Their efficiency has gone up. Why? 
It is Hcause the Prime Minister, not 
once, but many a time said that wo 
have to see that the effeiency of the 
public      '  steetor      sis increased. 
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And they have taken se- 
veral actions a«d steps and that is 
why these results arc there. Many 
public sector units earlier had huge 
losses. But >n the je&i 1984-85, their 
losses have been reduced by 50 per 
cent. And I am sure, if this trend 
i,s maintained. by tightening the 
working of the public sector under- 
takings, next year we shall see that 
the loss«! are wiped out and all the 
public sector   .        units will 
be making profits. And 

many say that the private sector are 
showing very good results.   But I am 
surprised  to find that 60 per cent of 
the  limited companies in the private 
sector earn less than Rs. 1 lakh a year 
of taxable  income.    And 40 per cent 
of thr Compianies earn 99 per cent of 
the income in the private sector. And, 
Sir,   what  is  the  contribution  of the 
public sector as regards the revenue? 
More than 50 per cent of Ihe corpo- 
rate tax has  been  received from the 
public Meter,    And the private sector 
gives less than what the public sector 
is  giving.   But still  we have to see 
that. We improve the efficiency of the 
public   sector.    And   I   would  like   to 
give some of my views as to how we 
can      improve  the  efficiency of    the 
public   secto)'.   There   should   be   one 
expert   committee   for   each   industry 
in  the  public      sector, say  for steel, 
there should be one expert committee, 
not.  inst to  sit in the  air-conditioned 
rooms  and  discuss  but  they have to 
go to the site of the factories.     They 
have   to  discuss  with   the   Managers, 
they have to discuss with the employ, 
ees and they have to find out what the 
cost   per   unit      is.    Bhilai   produces 
steel.  Durgapur  produces  steel     and 
Rourkela also produces steel. We have 
to find the cost in these three plants 
nnd in  the Tatas' plant.   We have to 
find out why the  cost  of production 
in Bhilai or Durgapur or Rourkela is 
more than the  other  units and what 
the reasons are.   We Have to go into 
the  details of cost  of  production   in 
different  units   and  find   out  why   m 
Rourkela   it   is  more   than   in  Bhilai. 
You have to find out what the ratio 
of the labour is producing each unit 

of production in these plants and see 
why it is more in Bhilai than in 
Rourkela or Durgapur. In this way, 
we have to go there and find out the 
reasons, and we have to improve their 
efficiency. Sir, in the expert com- 
mittee, a technocrat of the industries 
should be there, a cost accountant or a 
chartered accountant should be there, 
an economist should be there, and a 
person who knows much about the 
labour should be there. It is not a 
big thing to have five to six members. 
They have to continuously go 'round 
tbe industries and find out the work- 
ing of these units. If this is done, I 
am sure, the working of the public 
sector  will  improve. 

Secondly, Sir, as I said earlier also, 
our Government is committed to 
public sector. This year, in the 
Budget, the Finance Minister has 
decided that we shall float bonds for 
the public sector. This was not done 
earlier. This shows that we are 
committed to public sector and we 
want to give them all help so that they 
work efficiently. As regard? the 
public sector undefrtalkings, we feel 
that this should be done. 

Then,  Sir,  coming to  the  economic 
development, those who feel that this 
Government is not working, I would 
not like to go into the figures relevant 
to the Janata rule, but if i get another 
opportunity   of speaking  at  the  time 
of the debate on the General Budget. 
I will show you the working of the 
Janata Government  and this Govern- 
ment, but. in the mean time, T would 
like to say that  in  the year  1985-86. 
in the matter of power consumption, 
the capacity has gone  up by 8.2 per- 
cent,  in  the  case  of steel  production 
by 12.9 per cent  and  in  the case of 
fertilisers by  10 pe cent.    These are 
all core  industries and  these are the 
'results which should be seen by every- 
body.     It   is   no   use   criticising     the 
Government.   Tf  you   want  Io       say 
anything.       make   concrete   proposals. 
This Government  bas an open mind. 
If you give a concrete proposal, whieh 
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can be feasible, I am sure that this 
Government will take steps to imple- 
ment it. This is my experience. This 
Government is very much amicable. 
They want that good suggestions 
should come from both sides of the 
House, be it this side or be it that 
side, and I am sure that if they are 
good suggestions, they wiH be imple- 
mented. 

So far as the tax collection effort 
is concerned, it has gone up by about 
25 per cent. I would not like to 
comment today whether it is because 
of the reduction in the rates or whe- 
ther it is because of some other 
action taken by the Finance Minister 
regarding the stringent instructions 
and raid, but he has proved that he 
means business. But I personally 
feel that this major collection drive 
is because of the atmosphere which 
has been created by him, which indi- 
cates that this Government means 
business and it also indicates that 
those who want to conceal their 
income they will not be able to escape. 
My submission in this respect is that 
these raids should continue, in spite 
of whatever may be said by the news- 
papers which are being published 
from Bombay, Ahmedabad, Delhi, 
Bangalore and other places. Whatever 
they say, those have to be continued. 
These newspapers want to mislead by 
writing wrong editorials. Sir, it was 
surprising for me to find in one of 
the English dailies, a most popular 
daily, that because of the increase in 
the quantum of standard deduction, 
the Government will be losing Ks. 350/- 
cVores. Either he does not know the 
arithmetic or he wants to mislead the 
people. These kinds of untruths, 
brought out by newspapers, have to 
be condemned. This is not the way 
to criticise the policies of the Govern- 
ment. Do not give wrong facts and 
do not mislead the people. 

As regards the import and export 
policv and the balance of payments, 
T want to plead and very firmly that 
the time has come now, when we 
have not to import a single gram of 

sugar or a single  drop of edible oil. 
We  have   to  tighten   our   belts.   We 
cannot  affo'rd to   spend  our precious 
foreign exchange on purchase of con- 
sumer     goods.   We have     to import 
goods  for  building  our  plant       and 
machinery.   We      cannot      afford  to 
import consumer goods.   Sir, for that 
purpose, this  Government has    tried 
its  best  in  this      Budget  to  restrict 
imports.   They want to increase    the 
customs duty so that more machinery 
will be  manufactured in the  country 
and more  employment will be there. 
If  you  want  to      import  machinery, 
instead of manufacturing it here, you 
cannot generate more employment. By 
this method he has done two things. 
Firstly, he has discouraged the import 
of macinery and spending of foreign 
exchange   and  by  encouraging       the 
manufacture of spare parts and ither 
machinery here in this country, more 
employment opportunities have    been 
generated.   With this idea, the Finance 
Minister  has  done   this   thing   and   I 
compliment him for it As .regards our 
long-term  fiscal  policy,  many  of  the 
suggestions   have   been   implemented. 
Here I would like to say one thing. 
You have done much fo'r the salaried 
class   by   increasing   standard   deduc- 
tions and by giving more interest on 
their  provident  fund  but  after  some 
years, the Government employees have 
to  retire  and  after that,  the  biggest 
problem faced by them is of housing. 
I  suggest   a   revolving  fund  for  five 
years  should   be  c'reated.   Loans can 
be given for housing and this is  the 
safe money because every month you 
will  deduct   from      their salary  and 
there are not      going to be any bad 
debts.    So the      Government      must 
come out with a long-term policy for 
housing  for  the   Government   emplo- 
yees.   If say Rs.  IOO crore are given, 
for    five years    you    wiH    be giving 
Rs. 500 crores and at the same time, 
instalments towards repayment of the 
loan  would  be      coming and so this 
fund will remain in  tact for furt'^ 
utilisation.   But   you   should   try     + 

charge  as low  a  rate of interest    as 
possible. You should also have <mch a 
scheme     for the     employees in   the 
public      sectoV.   There   may  be       a 
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central pool for this purpose and if 
this is done, I think a major problem 
of housing for the Government em- 
ployees can be solved. 

As rega'rds the Plan allocations, I 
would say it is the .real socialism that 
we see here and I would say that this 
Budget is a social Budget because we 
want to remove the poverty and we 
want to see that education is imparted 
to all, shelter is given to all, and thus 
we provide fo'r food, for shelter, for 
housing and for health. We have also 
added to it the drinking water. The 
poor people should be given at a very 
subsidised rates and that was the pur- 
pose why in the Adivasi areas and for 
the Scheduled Caste and Scheduled 
Tribe people, a special scheme has 
been drawn up by the Government for 
the benefit of these people. Sir, the 
target under the Integrated Rural 
Development Programme for Sixth 
Five Year Plan was to cover 15 
million families. We have achieved 
this ta'rget; not only we have achieved 
it, but we have exceeded it. And 16.6 
million families have been covered 
under this Programme which is an 
increase of 10 per cent. The crux of 
the whole situation is that we want 
to support all those who need it. Out 
of 16.6 million families, 6.4 million 
belong to Scheduled Castes and Sche- 
duled Tribes, which is 40 per cent, 
and this is a good start. This is what 
the Government is doing. As regards 
drinking water, there were 2.31 lakh 
problem villages with no drinking 
water. Now 1.92 lakh villages are 
covered in one year 1984-85. Is it a 
mean achievement? This is what we 
are doing and that is why I say that 
this Government under the leadership 
of ou'r Prime Minister, Rajiv ji is 
doing an excellent work. Our motto 
is to serve the people and to see that 
the fruits of growth should be equit- 
ably distributed, and this is the real 
socialism. That is whv I feel the 
Government which is doin-j such an 
excellent work, should be praised. Let 
them give their criticism but it shuld 
be constructive criticism; let us work 
unitedly to remove the povwty and 
if we do like that, only then one can 

say  that we      have  done  something. 
With  these      words,  I      support  the 
Motion. 

MR. DEPUTY CHAIRMAN: The 
discussion on the President's Address 
closes. The House stands adjourned 
till 2.30 p.m. 

The House then adjourned 
at twenty minutest past one 
of the clock. 

The House reassembled after lunch 
at thirty minutes past two of the 
clock, Mr. Chairman in tbe Chair. 

MR. CHAIRMAN: The Prime Minis- 
ter will now 'reply to the debate on 
the Motion of Thanks on the Presi- 
dent's Address. 

THE PRIME MINISTER (SHRI 
RAJIV GANDHI): Mr. Chairman, Sir, 
I would like to thank all those hon. 
Members who have participated in the 
debate. The debate on the president's 
Address is the time for us to measure 
our promises of last year and the 
accomplishments that have taken 
place, till now. Last year, we had 
made many promises and very sub- 
stantially, we have accomplished 
those promises. 

We had promised that our first 
thrust would be on Assam and Punjab 
and we did that. We took certain 
steps. Two accords we're signed and 
they brought about a change in both 
the States. We were able to hold 
elections in both the States. I wel- 
come the Members in the lower House 
from these two States. We have seen 
since then that Assam is progressing- 
well. In Punjab, the speed of 
improvement has not been to the 
extent we would have liked it to be. 
We are in the process of looking at 
certain steps and measures that we 
might be able to take to once more 
bring about some improvement. 

We  had promised    a    clean public life.   We  
have      taken a  number of steps      towards     
that   direction.   We . enacted the anti-
defection law and  a 

2017 RS—7 
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law in regad to company donations 
We have tackled corruption at every 
level, with all sections. We had pro- 
mised administrative .reforms. Again, 
in this direction, we have taken a 
number of steps which have started 
thjis movement. Gi/ievance redressal 
machinery has been set up at all 
levels. Personnel policies a're being 
reviewed. The efficiency of the Gov- 
ernment machinery is being improved. 
Emphasis is being put on results and 
accountability. Monitoring of major 
projects is being done monthly. 
Monitoring of anti-poverty programmes 
is going to be done with a new system 
which we have just evolved and it 
has come into operation just about a 
month or two months ago. 

We had promised a new education 
policy. It is on the anvil and we 
expect that later this month, the 
Minister of Human Resource Develop- 
ment will be able to place it before 
the House. We produced the status 
paper in August and a national debate 
ensued. We formed a new depart- 
ment in the Human Resource Develop- 
ment Ministry to look at the total 
development of youth, women and 
children. 

We brought in a new textile policy. 
It has come into operation. The main 
th'rust is the protection of the hand- 
loom sector and to provide cheap 
cloth to the average persons. There 
has been a lot of change in the new 
policy, compared with the previous 
policy. We appreciate that the're may 
be certain aspects which may not be 
working as envisaged and we are 
keeping a watch on this. If there are 
any areas that are harmful to the 
handloom sector, to the weaker 
sections, we will see that these ave 
rectified and the handloom sector is 
protected.      We      had promised 

a new look at the judicial 
system. Lok Adalats have come up, 
benefiting thousands of people Ad- 
ministrative Tribunals, similarly, 
have taken the load off the courts. 
The Law Commission   is now looking 

into further changes that need to oe 
done. We have formed an Urban De- 
velopment Commission to look into 
the directions of urban development 
in India over the next 15 years. When 
we talk of urban development we do 
not restrict ourselves to the metros or 
the big, towns but also to the trans- 
formation of the larger villages into 
urban areas, how will they be con- 
trolled, fcnw will they be planned 
and how wiH we see that these large 
villages do not become urban slums of 
the 1990s. We took up the cleaning of 
the Ganga. A Central Ganga Auhority 
was formed. Work has     already 
started and we look forward to clean 
the water of the Ganga very rapid- 
ly. The first viable part of the 
Ganga may be at Hardwar for the 
Kumbh mela this year. 

Another ecological problem that 
has been burdening all of, us is that 
of deforestation and wastelands. We 
formed a Wasteland Dev(elop(ment 
Board and work has already started 
We have set rather high targets but 
the choice is not really with us. If 
we are not able to achieve such 
numbers there is very real danger 
of a true ecological collapse in the 
country. We have to achieve a cer- 
tain minimum target to be able to 
survive. Protecting the environment 
has played a major role in this Go- 
vernment. We have taken a number 
of measures in this session. We will 
be coming with a very comprehen- 
sive legislation against all hazar- 
dous substances and, for the first 
time, we have legislated in such a 
way that it will be possible for an 
average citizen to take a case to court 
and to complain against his right 
being infringed. 

While looking at the development 
side, the more material side in a 
way, we have not lost attention of 
our strong cultural heritage. If India 
Is to survive, India's cultural 
heritage must survive. We cannot 
allow modern materialism to over- 
whelm us   or swamp us.  Our stren- 
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gth is in spirituality and that must be 
preserved. That is also a thrust that 
we would Tike to give in the educat- 
ion system. We have set up a number 
of zonal cultural centres Which will 
develop India's cultural heritage and 
will bring it not just to the elite who 
can go to the expensive theatres and 
halls tout also to the poor to whom it 
to less accessible. 

To remove poverty we have to 
look at technology. If we think for a 
minute what we mean by removing 
poverty, ultimately it comes down to 
improving the level of technology 
that is available to our people. I am 
talking of just the level, not make 
the villager run a super computer, 
but improving his plough, improving 
the seeds, improving the fertiliser— 
that is all technology. So when we 
talk of development, when we talk 
of progress, what We are really look- 
ing at is how this can be applied— 
technology can be applied where it is 
needed most. In India it is needed 
most in the fields of the farmers; in 
the home of our rural folk. This 
needed most to benefit the poorest, the 
most deprived in India. Our science 
and technology thrust must be so that 
it is for the people so that it is again- 
st poverty, and it must be in socialy 
relevant areas. We have seen in India 
where we have concentrated our 
efforts we have  made tremen- 
dous strides in science and 
technology. We are very close 
to the frontline of development. At 
the same time there are other areas 
where our efforts have been diffus- 
ed and we have not achieved like we 
should   have achieved. 

We are looking at how to give a 
certain thrust in direction in specifi- 
ed areas. We will be developing what 
We call missions and thrust areas in 
various fields. Of primary importance 
will be those fields that will affect 
the average villager, the average 
poor person in India. We will have 
missions to provide drinking water, 
we wiH hnve missions on oilseeds, we 
wiH  havt! missions     for  immunising 

children, against illiteracy. We have 
set UP a new Department of Bio- 
technology so that our efforts in this 
sphere may not lag behind those of 
the more advanced countries. Pernaps 
the most important step that is need- 
ed is some method of monitoring the 
monsoon and 'the rainfall for our 
farmers, whether it is in the North or 
the South, Bast or West. Sir, no 
emotions. What can I do? Not even 
for our farmers. 

SHRI PARVATHANENI UPEN- 
DRA (Andhra Pradesh): Nothing ori- 
ginal. 

SHR RAJIV GANDHI: We are 
coming out with schemes. 

SHRI V. GOPALSAMY (Tamil 
Nadu): These are many on your sid£ 
to appreciate 

SHRI RAJIV GANDHI; I 
thought at least for our farmers end 
our poor people, their hearts will have 
a little pain. 

SHRI M. S. GURUPADASWAMY 
(Karnataka): What do yon want us 
to do? We are listening to the speech. 

I   SHRIMATI   'USHA      MALHOTRA 
(Himachal Padesh): Join hands. 

SHRI V. GOPALSAMY: We do not 
want to disturb you and interrupt 
you. 

SHRI RAJIV GANDHI: Thank 
you very much. 

SHRI J. K. JAIN (Madhya Pra- 
desh): We wjty remind you when 
you do that. 

SHRI RAJIV GANDHI; Mr. Chair- 
man, we have come out with the 
Seventh Plan during this past year. 
The Approach Paper of the Seventh 
Plan had been worked by Indiraji 
and the basis has not changed. The 
Seventh Plan during this past year, 
food, w»vk and productivity. In fact, 
the basic thoughts beind our plann- 
ing have not changed from 1947 to 
1986. When  we first  thought of this 
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country is to move ahead, we thought 
ot planning we thought of the Plans as 
being the backbone of all our aspira- 
tions for development. The priori- 
ties that we had put have not really 
changed. The priorities in our Plan— 
although a Plan is basically an eco- 
nomic development plan—are not 
limited to just the economic develop- 
ment. And what we have kept in 
mind is to see 'that India's unity, 
India's independence, our democratic 
structure, our secularism, our socialist 
thrust, our non-alignment and our 
self-reliance are not compromised in 
any way. 

SHRI     R. MOHANARANGAM 
(Tamil Nadu): From this side ap- 
plause is here. 

SHRI PARVATHANENI UPEN- 
DRA;  Most loyal opposition. 

SHRI RAJIV GANDHI; Sir, I foeg 
to point out that there is only one 
person from the opposite benches 
who finds virtue in these values. 

SHRI PARVATHANENI UPEN- 
DRA:  Hi? Majesty's Opposition. 

SHRI V. GOPALSAMY: Loyal 
opposition. 

SHRI RAJIV GANDHI: It is not a 
question of loyal or not loyal. It is 
a question of standing for certain 
fundamental things for this countiy. 
If you do not stand for a united, 
independent, democratic, secular, so- 
cialist, non-aligned, self-reliant India 
what can I say? 

SHRI PARVATHANENI UPEND- 
DRA: Who disputed it? We have not 
disputed it. 

SHRI M. S. GURUPADASWAMY: 
These are all known things. 

SHRI RAJIV GANDHI: Sir, the 
India we want, the India our free- 
dom fighters fought for, is the India 
that all of us are committed te. The 
core of our development problems 
lies   not   in   our   potential   or  in   our    I 

capability but more in what we are 
actualy able to achieve, and the 
speed with which we can progress 
will depend on how quickly we can 
close the gfep between the^e two 
things. 

Our past achievements have by 
no means, been small. The structural 
Wansform|ation that ib takingf place 
in agriculture, in industry, in ihe 
lives of our people is for all to see. I 
do not have to tell you about it. But 
the question is, can we do things 
faster and better today? How can we 
work quicker to get benefits for the 
poor. the under-privileged the 
Scheduled Castes, the Scheduled 
Tribes, women, children, the back- 
ward classes and the minorities? 
This is what the Plan is for— 
for helping these sections of 
our people. The highest priority has 
been given to agriculture and to anti- 
poverty programmes. Agriculture, 
because it is one of the best ways we 
have to remove and alleviate poverty 
from our land; anti-poverty program- 
mes, for those who are too weak to 
even get advantage of the normal 
schemes. We have improved the 
monitoring of our anti-poverty pro- 
grammes; we have changed certain 
directions, certain things that we were 
doing, after I toured many areas last 
year and saw for myself the difficul- 
ties that were coming up in imple- 
mentation. Sometimes, even though 
the programme had been implement- 
ed, the benefit of that was not going 
in full measure to the persons. So 
we have tailored the programmes to 
reduce this to a minimum and we are 
monitoring them very very extensive- 
ly. The monitoring will include ran- 
dom visits to blocks where beneficiar- 
ies will be personally interviewed to 
see what their personal experience 
was. 

Much of the thrust of the anti- 
poverty programmes was visible in 
the budget that was put before the 
House a few days ago. Our Finance 
Minister said that his basic thinking 
had boon to burden the affluent sec- 
tions and not  to  burden the poorer, 
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the weaker sections. Sir, some of 
us are not happy when affluent sec- 
tions are burdened. 

SHRI PARVATHANENI UPEN- 
DRA: On that side, yes, correct. 

SHRI PUTTAPAGA RADHA- 
KRISHNA ((Andhra Pradesh): It is 
an old thing. That is why we did not 
react. 

PROF. C. LAKSHMANNA (Andhra 
Pradesh): At least we are glad that 
you no more deride them as a populist 
programme. 

SHRI RAJIV GANDHI: Wait a 
minute. There is a difference bet- 
ween a populist programme and an 
anti-poverty programme. There is 
a very big difference. Please try and 
understand that. This morning we 
were asked some questions. I do nol 
want to bring proceedings of one 
House into another House. It bears 
on the same thing. The questions 
were on whether certain States have 
diverted funds from certain program- 
mes. There was one question on the 
anti-poverty programme. There wns 
another question, whether funds from 
agricultural development and rural 
development had been diverted. I Io 
not want to name which State was 
the highest in the list. 

SHRl""* PARVATHANENl UPEN- 
DRA: You have already named it in 
the other House.   You can do that. 

SHRI RAJIV GANDHI: Sir, per- 
haps Mr. Upendra knows which State 
in  the  highest. 

SHRI R. MOHANARANGAM: It 
does not hurt the feelings of anybody. 
Let him name. 

THE    MINISTER    OF   AGRICUL- 
TURE   (SHRI    BUTA    SINGH):     It 
could    be    concluded    alphabetically 
also. 

SHRI RAJIV GANDHI: When the 
Finance Minister talked of burdening 
the rich and taxing the rich, there was 
no reaction from the opposite benches. 
I was sitting just opposite, and I was 
noting what the Finance Minister was 
saying and the long serious faces of 
the Opposition. 

PROF. C. LAKSHMANNA: You do 
not mention what happened three 
weeks before. 

SHRI RAJIV GANDHI: Sir, the Fi- 
nance Minister announced my num- 
ber might be wrong—he collected 
about 36 per cent extra income-tax 
from the rich. It made our friends very 
unhappy, Sir. He said that he had 
a drive against smugglers. There 
was no reaction. He talked of the in- 
crease in the power generation by 16 
per cent. They do not want power to 
go to the poor people. He talked of 
the performance of the railways on 
which, I am sure, many of them have 
travelled. But again no reaction. 
Even when we talked of Kalpakkam 
which is a very major achievement 
of any country in the world, let alone 
India,... . 

SHRI R. MOHANARANGAM: There 
is reaction here because this is for 
Kalpakkam. 

SHRI RAJIV GANDHI:... .it did 
not  steer  anything inside  them. 

THE MINISTER OF COMMERCE 
AND FOOD AND CIVIL SUPPLIES 
(SHRI P. SHIV SHANKER): Except 
Mr. Mohanarangam. 

SHRI RAJIV GANDHI: I must ex- 
plain, Sir. I am talking in generality. 

SHRI PARVATHANENI UPEN- 
DRA:    We are burdened by taxes. 

SHRI RAJIV GANDHI: When the 
Finance Minister talked of taking over 
property being sold for over Rs. 10 
lakhs, everybody knows why this step 
was taken, but there was no apprecia- 
tion  from  the  opposite benches. 
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SHRI R. MOHANARANGAM: Wiat 
are the functions of the Opposition? 
How do you expect that? 

SHRI RAJIV GANDHI: Sir, there 
were two points in the Finance Mi- 
nister's speech, to which I expected 
some reaction from the Opposition 
Members. One was when he said 
that he was giving Rs. 700 crores to 
Vizag. Even for that they did not 
react. 

SHRI PARVATHANENI UP SN- 
DRA: We personally met him and 
thanked him. 

SHRI RAJIV GANDHI: But more 
than that, the Finance Minister had 
also given some major incentives for 
tobacco farmers. Again Members 
from those areas were deadly silent. 

SHRI PARVATHANENI UPEN- 
DRA: It was because the benefit will 
go to the middle-men, not to the far- 
mers. 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF SURFACE 
TRANSPORT (SHRI RAJESH 
PILOT)   :  No,  farmers will get    the 
benefit. 

SHRI RAJIV GANDHI: When we 
increased the anti-poverty program- 
me by 65 per cent, there was no ap- 
preciation . 

SHRI R. MOHANARANGAM: Sir, 
let him repeat the speech, we wil! 
applaud again. 

SHRI RAJIV GANDHI: With due 
respect, I would say that I have only 
a few points to cover. Then I will 
tell you why there was no applause. 
There was 93 per cent increase in the 
NREP and 58 per cent in REGP ad- 
ding one hundred million man-days 
this year, it was not appredated. 
Whether it was housing for the Sche- 
duled Castes and Scheduled Tribes, 
whether it was insurance for the fruit 
growers, even something for the far- 
mers, it was not appreciated. Wnen 
it was something lot the urban poor, 

they did not bother whether it was 
(he rickshaw pullers, cart pullers, 
cobblers, barbers, hawkers, Dhobis, 
Safai Karmacharis or coolies. There 
was no reaction. When medical 
equipment and life-saving drugs were 
made cheaper, they did not appreciate 
that. (Interruptions) I beg your par- 
don, Sir. I am not talking about the 
hon. Members of this House, I was 
talking about the friends in the other 
House. But they are all together, 
Sir. 

SHRI PARVATHANENI UPEN- 
DRA: But reactions differ. 

SHRI RAJIV GANDHI: But what 
has surprised me, is not just that all 
the Members did not appreciate these 
measures that we have taken. I can 
understand there are sonie reactionary 
members and we do not expect them 
to appreciate such measures. 

SHRI R. MOHANARANGAM: How 
could you say that I have not appre- 
ciated, though I have not appreciated 
you outwardly? 

SHRI RAJIV GANDHI: I am talk- 
ing of other Members. But what 
surprised me was that our progres- 
sive Members did not react. 

SHRl PARVATHANENI UPEN- 
DRA:    Can you identify them? 

SHRI RAJIV GANDHI: The ques- 
tion that is worrying me is how can 
ideologies be forgotten in this way? 
What is worrying me is what has 
happened to all our red-blooded 
leftists? 

SHRI DIPEN GHOSH (West Ben- 
gal): Prime Minister, they are tired 
of hearing your platitudes. Your 
grandfather was much more expert 
in making platitudes. 

SHRI RAJIV GANDHI: Perhaps 
that red has become so pale because 
of the mixing with all the other 
colours. It has become so pale th* 
even when they blush, you camiot see 
I   tne pink. 
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SHRI DIPEN GHOSH: You are 
talking  gimmicks   and  nothing  else. 

SHRI RAJIV GANDHI: I am not 
talking gimmicks. We have seen 
what has happened in this world 
when ideologies have been forgotten. 
We have seen what happened in 
Europe when the leftists mixed with 
the rightists. When the colours were 
mixed, what did we get? We got the 
brown shirt that came out in Ger- 
many. 

SHRI DIPEN GHOSH: You have 
not seen the brown shirt feeling in 
your party in the 70s. It is good that 
you have uttered that word—brown 
shirt. Many of your Members do 
not know the connotation of brown 
shirt, while they are thumping. We 
have seen and experienced the brown 
shirt in our State though your party 
and our party. 

SHRI     PARVATHANENI     UPEN- 
DRA:    By this the Prime Minister is 
definitely     provoking   us.     We    are 
ready for the ding-dong battle. 
3.00 P.M. 

SHRI NIRMAL CHATTERJEE 
(West Bengal): * 

MR. CHAIRMAN: Please sit down. 
Nothing will go on record. (Inter- 
ruptions) After all I tell you hon. 
Members, that you must be able to 
stand a joke. You also play 
(Interruptions) 

SHRI DIPEN GHOSH: There is a 
limit to stretching it out. 

SHRI PARVATHANENI UPEN- 
DRA: Mr. Chairman, Sir, I only plead 
that he should be ready if we fire 
back. He should not take exception, 
because all of them jump up when 
we day jokes. 

SHRI DIPEN GHOSH: When he is 
on his legs, nobody should interrupt. 

♦Not recorded. 

But at the same time he muss not 
stretch it out. After all there is a 
limit to stretching it out. 

MR. CHAIRMAN: It is all over. No 
more. 

SHRI V. GOPALSAMY: We had 
Nazi experiment in 1975. (rnterrup- 
tionp) 

SHRI RAJIV GANDHI: Sir, I would 
beg to say that I am not trying to 
degrade or deride any particular 
group in the House. I am only ques- 
tioning that if one group has an ideo- 
logy, I cannot see how they can mix 
up with other groups who are having 
totally divergent ideologies. 

SHRI DIPEN GHOSH: Don't you 
see what is happening in Kerala? 
What is happening in Jammu and 
Kashmir? What is happening in Tri- 
pura? 

SHRI PARVATHANENI UPENDRA; 
Mr. Prime Minister your own party 
consists of so many colours. You have 
got capitalist. You have got socialist. 
You have got every body there in 
your own party. Your party is the 
most representative of all the shades 

SHRl J. K. JAIN: We don't mix 
up with all. 

SHRI RAJIV GANDHI: But they all 
come under one tri-colour. 

SHRI DIPEN GHOSH: Without 
backing of your party Mr. G. M. Shah's 
Government in Jammu and Kashmir 
would not have lasted even for a 
minute there. In whose alliance you 
are in Kerala now? What about Tri- 
pura? What about Jammu and Kash- 
mir? 

SHRI V. GOPALSAMY: Mr. 
Prime Minister we had Nazi experi- 
ment in 1975. 

MR  CHAIRMAN:  Now     allow the 
debate to go on. We have expressed 
our differences.    You have expressed 
.... (Interruptions) .. 
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SHRI M. S. GURUPADASWAMY: 

Sir, the Prime Minister is obviously 
provoking the Opposition and strain- 
ing our patience. We were listening 
to his speech with dignity and silence. 
But unnecessarily he provoked the 
Opposition. Is he intending t0 teach 
us political lessons in this House? Are 
we to learn political lessons from him? 

SHRI RAJIV GANDHI: Sir, I have 
no intention to teach anyone political 
lessons?    j would only like to answer 

----(Interruptions)..  I do not want 
to teach anyone political lessons much 
less so to the hon. Members from the 
Opposition who are much senior to 
me. But I was only pointing out 
that irrespective of which party you 
belong to, you must have some basic 
ideology and you mus' stick to it. (In- 
terruptions) ____  

SHRI DIPEN GHOSH: Have you 
read the speeches made by the Opposi- 
tion leaders here on this Address? 
Please go through the speeches and 
then reply. 

 
SHRI DEBA PRASAD RAY (West 

Bengal): In Bengal, Lenin's statute is 
full of tears. How Marxism is being 
polluted by them? 

SHRI RAJIV GANDHI: Sir, I have 
no right to point out any particular 
party, or Member or group. 3orne 
people have felt that I have touched 
a new nerve and others have not. 

But coming back to where I was, 
there were one or two points during 
the Finance Minister's speech when 
suddenly  their  faces  enlightened -------------  

SHRI JASWANT SINGH (Raja- 
sthan): The debate is on President's 
Address, not on the Finance Minister's 
speech. 

. 
SHRI RAJIV GANDHI: They are 

inter-related. 

SHRI DIPEN GHOSH: The Prime 
Minister is looking at his own mirror. 

SHRI RAJIV GANDHI: The only 
time when their faces lighted up was 
when the Finance Minister talked of 
higher taxes or the Railway Minister 
talked of increasing certain limited 
fares. Why? Maybe there is the ves- 
ted interest in higher prices. Sir, some 
time ago, the hon. Opposition 
thought it fit to have a bandh. Some 
Say it was successful. Some say it 
was not so successful.  (Interruption) 

SHRi PARVATHANENI UPENDRA: 
    Only your radio and T.V. said it was 
     1      not   successful.   (Interruptions) 

SHRI RAJIV GANDHI: Sir, I will 
accept what the hon'ble Members have 
said I would like to point out to our 
hon'ble Members'that our GNP every 
year is roughly around Rs. 210 thou- 
sand crores which comes to approxi- 
mately Rs. 700 crores per day on 
GNP." Rs. 700 crores is tbe total—if 
we remove the agricultural sector be- 
cause the hon'ble Members, no matter 
what they tried could not stop the 
wheat  from  growing.   (Interruption) 

SHRI PARVATHANENI UPENDRA: 
    Nor you helped it to grow.    It    was 
   a pat to the farmers and not to   y°u 

     ,     and  me.   (fdterriiptionO 

SHRI RAJIV GANDHI: Sir, the 
rough approximation that we take for 
the division between the industrial and 
agricultural sector in GNP is approxi- 
mately two-third and that means the 
industrial sector, every day accounts 
for approximately Rs. 450 to Rs. 4e0 

SHRI M.S. GURUPADASWAMY: Mr
Chairman, Bir,................. 
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crores. Nov/, our friends say the 
bandh was IOO percent. I would not 
like to give them full credit but if 
they are insisting, we can try to see 
what this loss of Rs. 450 crores really 
means.   (Interruption) 

SHRi PARVATHANENI UPENDRA; 
Your party organized a bandh in Hy- 
derabad on a water crisis. (Interrup- 
tion). 

SHRI DIPEN GHOSH: Have     you 
tested the brown shirts there? 

MR. CHAIRMAN: Don't record them. 
They are just interruptions. 

SHRI RAJIV GANDHI: Sir, if Rs. 
450 crores were spread thinly 0ver the 
whole economy, the loss was borne 
equally by all and perhaps, the load 
taken by the poorer was most. What 
this Rs. 450 crores mean or could have 
meant, but it has now gone. 36000 
extra primary schools this year. This 
Rs. 450 crores in the anti-poverty pro- 
gramme would have lifted 20 lakhs 
families above the poverty line. Sir, 
perhaps, the most telling effect has 
been that Rs. 450 crores have been 
lost. And they were complaining 
against the kerosene hike. The in- 
crease in kerosene will take four years 
to pay for that Rs. 450 crores. One 
day has cost the poor persons, who 
huy kerosene, four years of the in- 
creased rates. Sir, this is why they 
did not smile when we came out 
with the anti-poverty programme. 
They have a vested interest to see 
that condition of the poor in this coun- 
try does not improve.   (Interruption/ 

SHRI V. GOPALSAMY; This is the 
real joke. 

MR. CHAIRMAN: Please sit down. 
(Interruptions) Look here, the Prime 

Minister is entitled to say, within the 
limits of parliamentary procedure, his 
opinion, and you cannot object to his 
opinion. You may not agree with it, 
but  you   cann<H,  say  that   ne   should 
not say It. 

SHRI PARVATHANENI UPENDRA: 
If we do not react, he is objecting; 
he says that we are not reacting. 

(Interruptions) 

MR.  CHAIRMAN:  Nothing  will go 
on record.    Please sit down. 
(Interruptions) 

SHRI DIPEN GHOSH: Have you 
tested  the  Brown  Shirts  there? 

SHRI RAJIV GANDHI: Brownshirt 
is not just the colour of the shirt; it 
is what is there in their mind and 
heart.    (Interruptions) 

Sir, this Plan will not be an easy 
Plan. And the fact is, none of ouy 
Plans has been an easy Plan. They 
have required seva, they have requi- 
red tyag, they have required sacrifice. 
And as was mentioned in the Presi- 
dent's Address, nations are built by 
generations that sacrifice for a better 
tomorrow. It is not by asking for a 
cushy living today that we will be 
able to build our nation. It is with 
hard work and toil and dedication 
that we will be able to build it. 

One hon. Member from the oppo- 
site benches has mentioned in his 
speech that the President's Address 
showed the economy in a crisis. There 
could be nothing farther from truth 
unless the hon. Member finds hard 
work and a little bit of sacrifice a 
crisis: that I cannot answer. 

If we look at the performance of 
our economy in the past five years, in 
past six years since the Congress 
Government came back, the Indian 
economy has done extremely well in 
a situation where the economies of 
major countries were in difficulties, 
and the economies of developing coun- 
tries were seeing inflation rates 
of 300 per cent, 400 per cent and 
even close to 1000 per cent. Under 
those conditions, we have had a gro- 
wth rate of approximately 5 per cent 
and an inflation rate well under con- 
trol. Sir, we do not take credit for 
that. Indiraji looked after the coun- 
try during those days.    But what we 
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are looking towards now is the future. 
The future is not going to be a joy- 
ride or a cakewalk.   This is going to 
requira tremendous hard work.     And 
if we  are not willing to do that,    if 
we are not willing to give that much 
for oui: country, then we do not de- 
serve a  free,    independent    country. 
Pandit Nehru and Indiraji laid      the 
basic framework of our development. 
That is still intact today. It will re- 
main intact.    And it is on that basis 
that we have to build    today.    The 
basic framework     was  93 per     cent 
of  our    own       resources    for  deve- 
lopment, not t0 go running with      a 
bowl  to  other countries.    We  had  a 
very easy way out.    Other countries 
have taken the easy way out.   But the 
result is visible.    We will not allow 
India to go that way.   We will     not 
look at short-term solutions that may 
compromise    the sovereignty    of our 
country.    One of our pillars of deve- 
lopment has been the public sector. It 
has not only helped modernise    very 
backward and remote areas, it      has 
helped train people, train labour, train 
workers;     train     technicians,     train 
engineers;     it    has    been    a    basic 
thrust    of    our    development    pro- 
cess.    We    cannot     and     will     not 
let    the    public  sector   be   weaken- 
ed.    But we must look at the public 
sector  realistically. We must see   what 
will strengthen a public sector.    If a 
public sector runs    tremendous los- 
ses, if it is almost closed and the la- 
bour is  not working, who  is paying 
for this  unit and is this  unit really 
doing its part of work in developing 
our   country,   in   taking   our   country 
ahead? We have to see how we can 
have a strong and vibrant public sec- 
tor working for the public good. We 
have to see that losses are not a bur- 
den   on   our   development     program- 
mes, on our    anti-poverty program- 
mes. We have to see how public sec- 
tor  efficiency  can be  increased. 

One other area which we feel is 
important is that of the high cost of 
inputs into basic sectors.   We have to 

see how we can unwind our high-pri- 
ced economy and get it back so that 
every rupee is worth that much more 
in each programme, in each anti-po- 
verty programme. We have taken a 
number of steps to analyse and look 
at the public sector to see how that 
can be improved and made more effi- 
cient, but mxich more needs to be 
done. 

There has been no change in our 
foreign investment policy—foreign in- 
vestments in India—during this past 
year. Our industrial policy, our fis- 
cal policy, has been such as to keep 
the public sector units at the top of 
the pillar, to get the maximum utilisa- 
tion from the developments that have 
taken place over the past 38 years. 
India is a mixed economy and we 
must harness every effort and energy 
to carry our country forward, whether 
it is in agriculture or whether it is in 
industries. We have to see that our 
scientific research and development, 
our technological development, is in- 
dependent, it is self-reliant, and, most 
of all, indigenous. We have taken a 
number of steps to bring this about. 
Our defence research and develop- 
ment is rising to new heights and our 
defence production is looking ahead to 
much greater, much bigger, areas and 
greater production, and, most of all; 
towards indigenous design of very 
sophisticated equipment. 

During this past year we have 
strengthened our friendship with the 
Soviet Union.   Sir, the Soviet Union... 

SHRI PARVATHANENI UPENDRA; 
Not even a clap! 

SHRI RAJIV GANDHI; All that 
red blood has gone pink! (Interrup- 
tions) . 

Sir,   the   Soviet   Union   is   an old. 
tried and trusted friend and we see relations 
improving much further in 
the future. 

Sir, with the U.S.A. we have seen 
major change in our relationship: the 
basic mistrust that was there has been 
removed. But that does not mean that 
there are no questions in our minds 
and I am sure they too have certain 
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questions in theirs. But we are co- 
operating in a number of areas where 
we have made a significant headway 
and we are looking forward to making 
further progress. 

Sir, this is the last year for India 
as the Chairman of the Non-Aligned 
Movement.    In  this  year,  the  move- 
ment has strengthened.    We have as- 
serted     the     voice    of     the     Non- 
Aligned   on   major   issues   such    as 
a  new  international  economic  order. 
We     have    raised    our    voice     for 
disarmament,    nuclear    disarmament, 
and    we    have    raised    our    voice 
to   protect    the   small   nations.   We 
have raised our voice on South Africa. 

SHRI V. GOPALSAMY: But not on 
Sri Lanka. 

SHRI RAJIV GANDHI: In the Com- 
monwealth Meet, India took a verv 

firm stand on South Africa with a 
number of other nations and, as a 
result of that, we can a very appre- 
ciable change in the attitudes of the 
major countries towards South Africa, 
in the attitudes of the Banks towards 
South Africa and in the attitudes of 
the other financial institutions towards 
South Africa. 

During this year, India has partici- 
pated in the Six-Nation Summit and 
then again in a number of appeals on 
behalf of these six nations for disarma- 
ment and peace. This effort wiH con- 
tinue. 

During these years, Sir, we have 
seen the multilateral organisations 
coming under severe pressures. India 
has not been lacking in raising its 
voice in defence of these institutions. 
We have raised our voice in the UN, 
in the Non-Aligned Meet, in the Com- 
monwealth Meeting, in the UNESCO 
and in the ILO. 

Closer to home, we have taken cer- 
tain steps for South Asian regional 
co-operation and an Association has 
been formed. This perhaps is a very 
major step in bringing aoout a new 
atmosphere of co-operation in our re- 
gion.    In our region, there are     two 

areas where there are still tensions. 
Pakistan has been a traditional ten- 
sion-area. We have done a lot to try 
and reduce that tension. In some 
areas we have .made headway; in 
others, it has been much slower; and, 
in some, not at all. * 

President Zia visited India in Decem- 
ber.    We made a certain programme 
according to which we would have li- 
ked things to happen and, after   that, 
our  Finance  Minister  visited Islama- 
bad for trade talks.   The talks   took 
place  and certain decisions were ta- 
ken.    But,  again,  the  movement    is 
very  slow.    Other  talks  have   taken 
place.    The movement is not as fast 
as we    would     have liked it to be. 
But this is not a one way street.   We 
are watching the progress and we will 
be reacting according to what we see 
happening on their side. At all times, 
of course,  there  is no question      of 
compromising India's    integrity    and 
security.    (Intenruptions,) 

Sri Lanka is another area which is 
close to us, where there is tremendous 
tension within. Unfortunately, the 
killings of civilians go on. We had 
tried to help the groups get together. 
Sir. progress was made; may be, more 
can be made. But what is important 
is that innocent lives are being lost 
daily. What we feel as important is 
that there can only be a political solu- 
tion. The Sri Lankan Government 
also says that they are for a political 
solution. 

SHRI V. GOPALSAMY: Jayawar- 
dene says that they are for military 
solution. 

SHRi SULTAN SlNGH (Haryana): 
The latest is political solution. {Inter- 
ruptions) 

SHRI V. GOPALSAMY: Aerial bom- 
bradment is still going on. (Interrup- 
tions) Will you stop it? 

SHRI RAJIV GANDHI: Why don't 
you try to understand what I am say- 
ing instead of talking? (Interruptions) 
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[Shri Rajiv Gandhi] 
Sir, we would like the Sri Lankan 

Government to do more than just to 
profess political solution. We would 
like to see certain actions that would 
go towards... (Interruptions) 

SHRi V. GOPALSAMY: Ninety-six 
times our ocean fisherman have been 
assaulted. What action you have ta- 
ken?   (Interruptions) 

SHRI RAJIV GANDHI; The char- 
ges that they have levelled against 
India having an involvement are ab- 
solutely baseless. What is of im- 
mediate and direct worry to us is the 
number of refugees that are coming 
into India and we must see that 
the situation in Sri Lanka is 
normalised so that these refugees 
may De able to go back in honour and 
safety. 

SHRI V. GOPALSAMY: Mr. Prime 
Minister. One minute. They were 
getting aims from South Africa.- It 
has been proved. They have purchas- 
en arms, armoured cars from South 
Afr ica . . .  (Interruptions) Have you 
taken up this issue with Sri Lanka 
since they are a member of CHOGM 
and NAM and U.N.? 

SHRI RAJIV GANDHI: We have 
already talked. You talk as if you 
are the only one in the world who 
knows  anything.   (Interruptions) 

SHRI R. MOHANARANGAM : We 
would be very happy if you do cer- 
tain things in private and don't men- 
tion them on the floor of Parliament. 

SHRI RAJIV GANDHI: I don't 
want to bring the issue of ignorance 
of hon. Members.    (Interruptions) 

SHRI V. GOPALSAMY: But . . . 
(Interruptions) 

SHRI J. K. JAIN: Every now and 
then he is getting up. 

SHRI PARVATHANENI UPEN- 
DRA; It is a serious matter. Let the 
Prime Minister clarify.   (Intemtptios) 

SHRI V. GOPALSAMY; I will not 
repeal   the  word.     (Interruptions). 

SHRI RAJIV GANDHI; Mr. Up- 
endra, if you sit in the middle, you 
will get in both ears. 

SHRI PARVATHANENI UPEN- 
DRA: He has a genuine doubt and 
apprehension. He can get it clarified. 

SHRI V. GOPALSAMY: I have 
respect for you. I will not repeat the 
words to you which are attributed to 
me.    (Interruptions). 

SHRI PARVATHANENI UPEN- 
DRA: It is a serious matter. (Inter- 
ruptions). 

SHRI RAJIV GANDHI; Perhaps 
one of our biggest weaknesses in 
India has been communalism when- 
ever it raises its head. Communalism 
has been a traditional tool to weaken 
India, throughout our history. The 
colonial concept has been to divide 
and destroy by using communalism. 
This did not end last year with the 
asisiaspination l*f Indiraji. This 
attempt is still on. It is for us to 
see how we wiH be able to rise above 
it in order to really fight this menace. 
We all must condemn every sort of 
communal violence and our Govern- 
ment will do everything to see that 
the 15 points that we have raised and 
that Indiraji had brought in to try 
and ensure communal saJety and 
harmony will be fully operational as 
soon as possible. 

Gandhiji, Panditji and Indiraji, all 
fought against communalism. Gandhi j. 
ann Indiraji gave their lives in that 
battle. It is for us today to com- 
mit ourselves not to use communa- 
lism as a political tool. India's secu- 
larism is in its backdrop of nation- 
hood "Sarva Dharm Sambhava" as 
we have translated it. Sir, we seek 
national cohesion with tolerance, with 
harmony and with concord. Only 
then will we get an India of our 
dreams. We would like an open dis- 



217       Motion of Thanks [5 MAR. 1986 ]      on President's Address    218 

cussion on any major issue. We 
believe in the politics of consensus 
and conciliation. But this should not 
be taken for weakness or indecision. 
Thank you, Sir. 

SHRI LAL K. ADVANI (Madhya 
Pradesh): Mr. Chairman, Sir, I have 
taken your permission to speak. 

SHRI J. K. JAIN: You have taken 
the permission for granted. First you 
'ake permission. 

SHRI DIPEN GHOSH: Has Shri 
J. K. Jain taken your powers? He is 
the Secretary of the Congress (I) 
Parliamentary Party only. 

MR. CHAIRMAN: The members in 
the opposition are entitled to put one 
or two questions by way of clarifi- 
cation and I have allowed. Why do 
you intervene? 

SHRI LAL K. ADVANI: Sir, we 
have been discussing President's Ad- 
dress for the last 3-112 days. My coll- 
eagues who participated in this de- 
bate from this side and that side have 
raised very many pertinent questions, 
made very many valuable suggestion 
and also criticised the Government's 
policies in repeat of very many mat- 
ters mentioned in the President's 
Address. 

Sir, we were keenly looking for- 
ward t0 the Prime Minister's reply to 
all the points raised. I regard it as 
perhaps a unique instance in the his- 
tory of Parliament where not a single 
point of criticism made, not a single 
suggestion offered, not a single ques- 
tion posed in respect of the Presi- 
dent's Address, has been dealt with 
except perhaps one where he said 
that some Members said that India 
was passing through an economic 
crisis.       , 

I do not know whether even this 
was said here or whether it was 
said in the other House. Because 
the first part of the speech gave the 
impression as if the speech was only 
an intervention in the Budget de- 
bate  in tlie other House  and not in 

this House. There is no question of 
my smiling or my reacting. My 
point is...fInterruptions') I will com- 
plete, Sir. My point is that very 
often we raise objections to the ab- 
sence of Union Ministers in this House 
when the President's Address is be 
ing debated. The objection arises 
because unless someone inv 
portant and responsible takes 
notes of what is said and rep- 
plies   specifically   to  the   points .................  
(Interruptions), raised. the nebate 
lo5es the purpose. Sir, I have not 
completed. This kind of speech 
could have been even made in the be- 
ginning of the debate rather than at 
the end. In order that a debate be 
purposeful, the points raised have to 
be replied, not a single point has 
bsen replied to. 

MR. CHAIRMAN: Now, the Prime 
Minister will... 

SHRI LAL K. ADVANI: It is un- 
fair to the House, Sir. 

SHRI RAJIV GANDHI: I have got 
detailed notes. I was not able to sit 
in the House and I apologise for that. 
But I have detailed notes of what 
ry single Member has spoken 
about, and what I thought relevant 
I have include 1, Sir. The hon. 
Member has said and, I think, the 
inference is that no Minister was 
sitting here when ... 

SOME HON. MEMEBRS:  No, no. 

SHRI RAJIV GANDHI: I said 
what I felt was rebv nf. And lastly, 
Sir,   ... 

SHRI DIPEN GHOSH-. Surely on 
those points which we did not raise 
at all. 

SHRI RAJIV GANDHI: I would 
beg to remind the hon. Members hat 
this great relevance that they are pla- 
cing  on  the Presidents  Address  to- 
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[Shri Rajiv Gandhi] 

day, they have forgotten about it the 
day when the President delivered 
the Address when they decided to be 
absent. 

SHRI DIPEN GHOSH: Sir, one 
point. (Interruptions) Sir, I remind 
the Prime Minister ... (Interruptions) 

MR. CHAIRMAN: I have given 
the floor to Mr. Dipen Gosh to seek 
a clarification which is allowed under 
the rules.     And nothing else. 

SHRI DIPEN GHOSH: Sir, if the 
Pfri)me Minister goes through the 
speech made by me on that Motion, I 
raised a particular point with which 
he concluded his speech but did not 
reply to it. I raised this point that, 
yes, we are all eager to see that com- 
munal harmony is maintained in our 
country, and the integrity and the 
solidarity of our country is main- 
tained. And I took a leaf from the 
President's Address. And the Presi- 
dent had pointed the forces wliich 
are behind those communalism and 
regionalism the forces which are re- 
inforcing that. It is in the Address 
itself. But I raised this question: 
who is reinforcing whom? Was it 
not the ruling party which is in al- 
liance with a faction of the com- 
munal party in Jammu and Kashmir? 
(Interruptions). Was it not the ruling 
party which is in alliance with the 
Muslim League and other caste 
parties in Kerala? (Interruptions) . 
Was it not the ruling party which is 
in alliance with the TUJF in Tripura? 
Who is reinforcing whom? Will the 
Prime Minister kindly reply to it? 
(Interruptions) 

SHRI V. ARUNACHALAM alias 
ALADI ARUNA:  Sir,  ... 

MR.  CHAIRMAN  :   No   more.  The 
Prime  Minister  ig not replying. I. 
shall now first put the amendments 
to vote. They are—Amendment Nos. 
14,  15,  20, 32 to 41     by Shri Sushil 

Chand Mohunta; Amendment Nos. 
62 to 67 by Shri S. W. Dhabe; 
Amendment Nos. ... 

SHRI R. MOHANARANGAM: Sir, 
we belong to the second biggest Op- 
position party here ... (Interrup- 
tions) 

MR, CHAIRMAN: We are now on 
amendments and nothing else will 
go on record. Then amendment nos. 
127 to 226 by Shri Dipen Ghosh; 
Amendment Nos. 250 to 265 by Shri 
Biswa Goswami. Shall f put all the 
Amendments to vote together? 

SOME HON. MEMBERS:   Yes. yes. 

MR. CHAIRMAN: Now I shall put 
all the amendments to vote. 

Amendments Nos. 14, 15, 20, 32 to 41, 
62 to 67, 127 to 226 and 250 to 265 
were put and negatived. 

MR. CHAIRMAN: Now I shall 
put the Motion to the vote of the 
House. 

The question is: 

"That an Address be presented to 
the President in the following 
terms: — 

'That the Members of the 
Rajya Sabha assembled in this 
Session are deeply grateful to the 
President for the Address which 
he has been pleased to deliver to 
both Houses of Parliament as- 
sembled together on the 20th 
February.  1986.' " 

The  motion  was  adopted. 

THE SPICES    BOARD    BILL,    1986 
THE  SPICES  CESS  BILL,  1986. 

MR. CHAIRMAN: Now, Mr. Shiv 
Shanker will move the Spices Board 
Bill, 1986 and the Spices Cess Bill, 
1986, together. 


